
4

REGISTERED No. P. 390

.THE ORISSA 18 GAZETTE
PUBLISHED BY AUTHORITY

CUTTACK. FRIDAY. JANUARY 26, 1945No. 4
SEPARATE PAGING 18 GIVE1? TO THIS PART. IN ORDER THAT IT MAY BE FILED A8 A SEPARATE COMPILATION

PART VII
Advertisements and Notices, etc.

THE ORISSA GAZETTE

NOTICE
FEDERAL PUBLIC SERVICE COMMISSION

Applications invited for (I) two posts of Project Officers 
The annual subscription to the Government Gazette is at the following (Grade A) and (II) one post of Project Officer (Grade C), 

rates payable in advance:— * Central Technical Power Board. (I) Grade A Officers—
Initial pay between Rs. 2,000 and Rs. 3,000 according to 
qualifications. No age-limits but candidates must be 
onorgetic. Qualifications : For 1st post—(i) Engineer of 
at least 15 years’ standing including 6 years in a senior 
responsible post; (ii) Specialised experience of industrial 
utilization of power and supply problems connected 
therewith ; (Hi) experience of negotiating with prospective 
power consumers and of directing work of others; (iv) 
ability to write constructive and critical reports on utiliza
tion of powor. Personality and good conversational ability, 
etc., desirable. A candidate having experience of commer
cial side of large electric supply company having all typ 
of factories attached to their mains, and of problems 
tered in supply and utilization of power at economic rates 

(i) Single copy of the entire Gazette can be supplied at Re. 1 will bo preferred For 2nd po<t-(i) Civil Engineer of at 
Without postage and at Rs. 1-2-0 with postage. leaet 15 years standing including 5 years in a senior

(,*) A copy of Supplement including Supplement (A) can be responsible post; (ii) considerable experience and sound 
supplied at Le. O-S-O without postage and Re, 0-9-0 with postage. judgment in most of the following problems: (a) design of 

(ni) A copy of the Gazette Extraordinary can be supplied at the dams, hydraulic power station sub-structures, power canals, 
ratd of one anna for every 16 pages ora fraction thereof. Postage high-head pipe lines and control works, (6) estimation of 
according .to w eight. cost of constructing-works in (a); (c) working knowledge

(iv) A copy of the Appendix (Catalogue of books and periodicals) of geology and experience in interpreting exploratory core 
be supplied at the rate of Re. 0-6-3. Postage according to weight, drilling, highly desirable; (d) bydraul.c studies 

Kates op Advebtisements i^ Pabt VII leading up to planning of river regulatory works, including
R.s. a. p. calculations for run-off, flood discharge, diurnal and

seasonal storage; (e) organisation of field work and collation 
of data in determining rainfall and run-off information;

Anauul subscription 
without postape

Annual subscription with 
postageNo. of Port*

i
Kb. a. p. 

0 0 0 
6 4 0 

21 0 0 
2 0 0 
8 0 0
3 0 0 

11 0 0
6 0 0
4 0 0
4 0 0 
4 0 0
8 0 0

Rs. a. i'.
7 0 0
7 4 0 

23 0 0
2 6 0
3 8 0
8 8 0 

11 8 0
7 8 0
4 8 0
4 8 O' or Kb. 9
4 8 Oi for both

10 0 0

} or Rs. 12 
for both } or lie. 14 

for Loth
Part I -•
Parr II. ••
Part 111 ..
Part IV ..
Part V ..
Part VI ..
Part VII 
Part VIII 
Part IX ..

-Part fi ..

r Supplement Including 
Supplement (A). 

Entire Gazette 
Parts I, 111, IV and 

Vll.
Appendix

or Rs. 6 
for both

or Kb. 7 
for both} }

or Es. 8 
for both}

85 0 0 
25 0 0

80 .0 0 
22 L 0

es
encoun-

2 0 0

oat.

’’Full page per issue .. .. .. 20 0 0
Half page per issue .. .. ... 1000

Casual advertisements, 8 annas per line per insertion for double (Hi) considerable experience in directing work of others; 
co,umn, and 4' amias per line per insertion for single column. (iv) ability to present results of surveys and calculations

Applications for the Gazette should be addressed to “ The Project Report form with logical reasoning and clear 
Publisher of The Orissa. < • ze e, i uttnek ", and must bo accompanied expression. .Personality and good conversational ability, 
bv a remittance—unless the applicant desires that the Gazette should etc., desirable. ( 11) Grade C Officer—Initial pay between 
be bent by value-payable post in which case in addition to the ordi- Rs. 400 and 900 per mensem according to qualifications, 
nary postage the usual charge for postal comm.se.on will be made. Candidates should preferably be young and energetic.

Applications for the supply of the Gazette on “The PubhoServ.ee •> Qualifications: Qualifications for this post should 
should be addressed to the Secretary to the Government of Orissa, ,, • r A W • tHome and Finance Departments, Cuttack. approach the qualifications of Grade A Project Officer

Complaints regarding non-receipt of any number of the Gazette\ehould be forwarded within a week after the date on which it is due. actual experience and judgment as the Grade A Project 
i All subscriptions are payable in advance and may be paid annually, Officer whom the Grade C Officer will be assisting 

half-yearly or quaiteily on or before the 1st January, 1st April, Particulars and application form from Secretary, Federal 
let July V. 1st October. • ' .Public Service Commission, Simla. Closing date for

Subscribers will please note that theirGazette will be stopped at the applications witb Treasury Itoceipt for Rs. 7-8-0 
expiry of the period subscribed for unless the order distinctly states (Rs. 1-14-0 for scheduled caste candidates) 3l8t 
that it is to be continued until further instructions. January 1945. •

All notifications intended for publication in The Orissa Gazette 
should reach the Publisher’s Office not later than 4 p.aj. on th.p SlMLA: 4th January 1945 
preceding Wednesday and all advertisements, educationul notices, 
results of examinations, etc., must reach the Publisher's Office by 
12 noon on Monday to ensure appearance in that week’s Gazette. FEDERAL PUBLIC SERVICE COMMISSION

Applications invited from Muslim, scheduled castes and 
Publisher, The Orissa Gazette otlier minority community candidate* for seven temporary
.____ . posts of Assistant Meteorologist in the Indian Meteorologi-

NOTICE cal Service, Class II. Age not more then 30 but rulaxable
, Th. P,.«.iln8s Orissa Printtd ^ uS."toP^' rS&Sft
BarttejS ov"1 the6* Government Press, CuttMk, at Ilia tho India Moforologic.l D.p.rtm.nt, Pu, : Rs. a«-00)
following rates :—

S. H. KHAN

(Government servants employed since 1931 Rs. 250—8u0). 
Higher initial pay in exceptional cases. Qualifications : 
Honours degree (or good post-graduate work) in Physics, 
Physical Chemistry or Applied Math* mat i s. Candi
dates with research experiunce or special qualifications in 
Statistics or Engineering proferrod. Knowledge of G-'rman 
or Freneh desirable. YVomen eligible. Particulars and 
application form from Secretary, Federal Public Servico 
Commission, Simla. Closing date for applications with 
a Treasury Receipt for Rs. 7-8-0 (Rs. 1-14-0 for scheduled 
caste candidate) 15th February 1945.
Simla : 6th January 1945

Prico
Rs. a. p. 
11 0 0 
15 0 0 

0 4 0 
0 4 0

Annual subscription without postage 
Annual subscription with postage 
Price of single copy of Proceedings 
Price of single copy of Endices

S. H. KHAN 
Superintendent

Government Press and Publication
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fart

office OF THE gg^^gNER^OF endowments,

Order No. 152-475-Q.
Saturday, the 6tH day of January 1945 (d) In urgent matters, the executive trustee mar

In the matter of Sri Kaghunath Swamy alias Jomadoyi °kta»in opinion of other trustees by circulation.
Math at Chikatigodo in Chikad Estate in 8. (a) The trustees shall within one month from the

er airjpur a u , Oanjan? District date oi this scheme submit proposals regarding the schedule
This matter having come on for final hearing before the tlle temPle establishment for the approval of the 

Commissioner of Endowments and the Associate Officers Coramissioner.
appointed by the Government this day, the trustoo not The trustees shall not create any new appointment
having appealed in person or by Vakil at the hearing, the permanent or temporary in the Devasthanam or alter the 
Tribunal, after considering all the materials available, number and salaries of the establishment fixed by 
passes the following : Commissioner without the previous sanction of the

Commissioner:
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difference of opinion between them, tho matter shall be 
referred to the Commissioner whose 
final.

decision shall -be

Order
Whereas the Tribunal is satisfied that the trustee of the ?' The Commissioner may appoint a Manager 

above temple is grossly mismanaging the above temple n0t exceedinS Hr. 40 per mensem from among the
*nd its endowments, it hereby confirms the scheme of ^ludus entltled to worship in the temple and possessing 
administration as settled by the Madras Hindu Religious Revenu? _and Accounts experience. The Manager shall be 
Endowments Board in its order No. 57, dated the 10th ^sponsible for carrying out of th . routine administra- 
January 1936, with consequential modifications. tion of the Devasthanam. The Manager shall devote

« his lull time to the Devasthanam work and shall not
ckbme engage himself in any other business. The Commissioner

This scheme shall come into operation from the date of shall have the power to remove him from office for reasons 
publication in the official Gazette. ' which he may deem sufficient. The salary of the Manager

! 2. In this scheme, if not inconsistent with the context be raefc ^rorn tbe tornP^e funds.
the word ‘Act’ me-ns, ‘The Orissa Hindu Religious (’) The Manager so appointed shall before taking charge 
Endowments Act, 1939’(Orissa Act IV of 1939), including of his office or within such time as may bo fixed give 
yi the subsequent amendments thereto, and all tho words security to the satisfaction of the Commissioner in the 
iad expressions used herein shall have the respective 8Um °f Hs. 500. 
taoanings assigned to them by the Act. The word 
trustee’ (singular) shall mean and include 

plural).

on a

Duties of the Manager
‘ trustees * 30. (a) The Manage shall collect and receive all 

incomes and moneys due and payable to the Devasthanam,
3. The temple of Sri Raghunatlia Swamy at Chikati, dep sit them in an authorized bank there and then and

porh&mpur taluk, Ganjam district and all tho minor make all the disbursements for the purpose of the Devas- 
jemples and shrinks attached thereto, and all the properties thanam under.the orders of the trustors, and in accordance 
hovable and immovable, which may have been or may with the budget. Tho Manager shall also be in charge 
iorealtor bo dedicated to the Deity known as Sri Raghu- of the office and have control over the temple estahlish- 
jatha Swamy shall vest in the aforesaid Deity. ment.

4. The above-mentioned temple and its properties shall (&) The Manager shall be in charge of all the stores of
je administered a,id managed by the hereditary trustee th* temple including grain and issue them as and when 
!nd by one or more honorary trustees not exceeding two required for the purpose ofPooja ard festivals and see to 
n number as may be-determined by the Commissioner the proper application of the same under the orders of 
pm time to time. * ^be trustees.
: 5. (a) The non-hereditary trustee shall be appointed by 
he. Commissioner for a period not exceeding five years.

(c) Jewels and vessels required for daily use, shall 
bo kept in the temple under the charge* of the Manager.

(d) The Manager shall attend to the timely collections
J (b) The Commissioner shall have the power to remove of the rents, etc., due to tho D ivasthanam, for the proper
ho non-horoditary trustee or trustees appointed under and timely * cultivation of tho lands and for the proper
ilause 5(a) above from their office for good and sufficient conduct of tho Utsavams and daily worship of the

temple.
(e) The Manager shall bo in charge of all- the account 

books, registers and records of tho Devasthanam .and

lauss.
6. (a) When the number of trustees is more than one,

>no of the trustees .shall act as the executive trustee.
The executive trustee shall bo in immediate charge of the shall be responsible for tho proper and safe custody of the 
iemple administration and carry out the decisions and same.
^solutions of tho trustees. ' (/) Tho Manager shall maintain propor .and regular
1(6) The office of tho executive trustee shall be held in accounts, authenticated registers of properties, eto., in such 
Station among the trustees in such a manner t hat all form and in accordance with tho Act and such directions 
he trustoes may have an equal period of office as execu- that may bo issued by a superior authority,
ive trustee during the statutory term of five years. (?) Tho Manager shall prepare and send to the Commis-
it the first meeting of the trustees, which shall be held siouor before 15th of the next month, copies of day book 
ritkin one month of their appointment, the trustees shall for the month avith abstracts oi receipts and expenditure 
lecide the order of rotation of ex«-.o itivo trusteeship as inclusive of loans received and advanced both m respect 
aid down hereinb--fore If they do not agree about the of cash and grain accounts of tho Devasthanam with a 
irder, a lot shall be oast before the Deity and the result short report drawing prominent attention to important 
hereof shall be final. The order of rotation so d itnrmmed, features of the accounts of the Devasthanam lor. the 
'Fall be immediately reported to the Commissioner. month and shall also publish the said abstracts m a

J 1 . . . conspicuous part of the Devasthanam office for tho inspec-7. («) The trustees shall meet in he temple premises ^ Pof the JrBhippers.
is often as may be necessary, and m any Cc.s>, ^ rpho Manager shall prepare a quarterly demand
east once a month, f >r the transaction oi business cou ,cti0ji and balance statement of outstandings showing 
'elating to the Devasthanam, and the checking o e aiso details of the collections for the quarter and submit 
iccounis and passing the same. The trustees shM vj’n m ^ ^ ^ ^ Comraissionor.

books in token of their, having passed the ^ Tho Manager shall check tho movable of the Devas
thanam once in six months and submit a report taoreon to 
tho trustees ancl also submit authenticated copies of the 
list of movables to tho Commissisonor.

ihe account
lame.

(b) The executive trustee shall fix the date of meeting,
®*th due regard to the convenience of the othnr trustees
ZcZ* themt.at 1,,af fthoh signature ^intokenof (j) Tho Manager shall conduct all tho suits ancl other 

Y ? “ TT kenforthe purpose and proce.uli.igs in court on bohalf of tho Devasthanam and
by r.li p.f. L-r-S* •->»-

hi» executive trustee shall keep a Pr0Pnj\ J' °?r, °jj /m Manager shall genorally act under the directions
Krd‘^ of fho said meotings duly signed by all the aJst tho£ in the submission of

(c) 'TWl° att°nd fd Sat^'« shall be by tho majority budgets, registers, returns, etc., to tho Commissioner
wEhf and thoro i required by tho Act and regulations.

as

votes.
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once in a month, or oftner as may bo considered noc0
.......... ,T by the executive trustee and the Manager in the

11. (a) All lease of lands or buildings or other lrnmova e ^ t]aree respectable residents of the locality after

property and rights shall invariably be made throug present stating the denominations m the case 0f 0° (

ezssxzsz “ us s sjKKsr “d 10 0,l“ tb0 “ d,,o'““>£"■ S.'ho'S”rth«»a»“ffioed“fa th "rtS.g« Cb«.i”if =3- *«*«* •*» “?«? ««» °,U” ObWMbJ
‘tv and in such other manner, as may bo considered not in dady use shall be deposited m iron safe m a £ 
nea'sswv or proper by the trustees. Previous intimation room both of which shall be with two locks, the koy 1 
shall invariably be given to the Commissioner to enable ono of which shall remain with tho executive tr^ 
him if he considers necessary to depute any one of its- and of the other with the Manager of the temple . WhZ 
members or other offic -re to be present at the auction. over the jewels are taken out to be delivered to t

(M The auction shall be held bv the Manager in the archaka for the purposes of worship during festivals or ■
nresence of one of tho trustees and if tho latter is absent in other occasions and when they are returned to the ^
the pr.-sence of any person deputed by the Commissioner. room tho t xecutive trustee and the . Manager shall p 

411 lhe moneys of the temple shaU bo lodged in an present and check the same and sign the register maintain! 
authorised bank or in the Post Office Savings Bank as they for tho purpose except according to mamool (i.o.) fr 
come in and the necessary sums for expenditure shall- be use during festivals or special occasions, no jewels shall 
drawn therefrom when and as necessity arises, provided taken out without the special permission of ail the trust*! 
that a sum not exceeding Rs. 30 may be'kept as permanent at least a majority of them in writing, 
advance with the Manager to meet urgent expenses. The 24. Tho Commissioner may issue orders from time to tin' 
permanent advance may be recouped from time to time, regulating the internal management of the Devasthaaan 
All moneys that may be paid to the trustees or any of 25 Any'question as to the construction of this scheme J 
them shell at once be handed oyer by them to the aV as to the regularity or the validity of any act done unrl
ger for being deposited in the Bank. At the ^ i-ime o ^ lg this scheme by the trustees shall be determined bv tS
festivals, the Manager may retain Rs. 100 in ins hanc s o Commissioner whose decision shall be linal. 
meet uigirnt vxptndiiurc. ’ anj. 26. g.lve jn 60 far as js expressly provided herein A

13. The trustees shall .cause to be prepared three months provisions of thc Act> the rules framed thereunder’sha£ 
before the commencement of every fash, a budget of the appiy to the Devasthanam. 
estimated income and expenditure of tne temple tor that 
fasli and submit the same for the sanction of the Commis- Cuttack 
sioncr. The trustees shall not exceed the provisions made The 17th January 1045 
in the budget for expenditure. If any extraordinary 
expenditure has to bo incurred, it shall be dope only after 
obtaining the previous sanction of the Commissioner.

14. The trustees shall immediately cause to be prepared 
and maintained a register of the movable and immovable 
properties belonging to the temple including jewels giving 
full specification of their estimated value. Such a register 
shall be prepared and annually verified by them as required 
by sections 12 and 13 of the Act and submit the same 
the approval of the Commissioner.

15.. The trustees shall neither lend nor borrow any 
money on behalf of the temple nor shall any funds of the 
Devasthanam bo invested in the purchase or mortgage of 
property movable or immovable without the previous 
sanction of the Commissioner.

;Duties of the Trustees

sal

1
;

G. R. ROW 
Commissioner of Endowmw

\
THE ELLIOTT PRIZE FOR SCIENTIFIC RESEARCH 

FOR 1945—49 
Calcutta; 11th January 1945 

In accordance with the Government of Bengal, Genef 
Department, revised notification No. 112-T. Edn., date1 
the 5th May 1917, published in Part I, page 667 of tt- 
Calcutta Gazette, 1917, the Elliott Prize for Scientific 

for Research for 1945 will be awarded to the author of the bel 
original essays giving the results of original research 3 
investigation made by the candidate in Chemistry ari 
published during the years 1941—14 inclusive.

In accordance with the notification cited above, 4 
Elliott Prize for Scientific Research for 1946 will be award;' 
to the author of the best original essays giving the resulj 
of original research or investigation made by the candidate!; 
Physics and published during the years 1942—45 inclusive 

Any native of Bengal,* .Bihar or Orissa or any Anglj 
Indian or domiciled European, residing in Bengal, Bihar 
Orissa, may compete for the prize.

The essays of competitors must be sent in so as to res; 
the President of the Royal Asiatic Society of Bengal, c 
the General Secretary, 1, Park Street, Calcutta, by the d, 
of June of this year. Author’s reprints must be submitted 
and not manuscripts. The prize will be awarded to tf 
best competitor and be conferred publicly at the Anni 
General Meeting of the Royal Asiatic Society of Bengals 
February 1946.

Preference will be given to researches leading to di. 
coveries likely to develop the industrial resources of Ben# 
Bihar or Orissa.

The. value of the prize will not be less than Rs. 210. \
19. The worshipper so inspecting may bring to the notice the event of no essay being deemed of sufficient merit, > 

of the Commissioner any irregularity that may be detected prize will be awarded.
on such inspection. The Commissioner may upon such The prizes for the next four years will be allotted ' 
report pass such orders as ho may think necessary. follows: —

Audit

20. The accounts of the temple shall be audited at the 
end of every fasli by one of the auditors approved by the 
Provincial Government.

:

16. The trustees shall have prepared half-yearly state
ments of receipts and expenses including all loans received 
and advanced and publish the same in some conspicuous 
part of the Devasthanam, for the information of the 
worshippers and shall send copies of the same to the 
Commissioner within 31st January and 31st July of every 
year.

Inspection of Accounts

17. The accounts of the Devasthanam shall be open to 
the inspection of the Commissioner and other inspecting 
officers at any time.

18. They shall be open to the inspection’ by any 
worshippers on his giving three days5 notice to the trustees 
and paying a fee of rupee one per diem or part thereof in 
advance for such inspection.

1946— JPhvsics
1947— Geology and Biology (including Pathology ^ 

Physiology).
1948— Mathematics
1949— Chemistry

All essays submitted must have been published &]l\ 
the four calendar years immediately preceding that 
which the prize is given.

21. The auditor shall be chosen and his remuneration 
fixed by the Commissioner which shall be paid out of the 
funds of the Devasthanam.

Miscellaneous

22. The trustees shall place one or more hundials for the 
deposit of the offerings by worshippers. Each of such 
hundials shall be under two locks sealed by the executive 
trustee and the Manager respectively. The keys of one set 
of Jocks shall be with the executive trustee and those of 
tho other with tho Manager. The hundials shall be opened

S. P. MOOKERJEE 
President, Royal Asiatic Society of B6!

R. B. PAL ...
Vice-Chancellor, Calcutta Univer*1

K. ZACHARIAH ^
Director of Public Instruction,

[3—3—26-1'

J
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MID WIVES COUNCnA NURSES AN-° (4) Tf the number of duly nominated candidates exceed* 
r u- i , one, the Returning Officer shall publish their names and

Notice o e GG ’ . J*11 or clause(v) of sub-sectien(2) addresses in the Orissa Gazette on or before the 9th March
of see ion loocwri .ursesand Midwives Regis- 1945 and shall send by registered post to each elector

tration Act, 1938 (Orissa Act VII of 1938) a voting paper duly signed by him on or before the 20th
Whereas under clause (v) of sub-section (2) of section (3) of March 1945 : 

the Orissa Nurses and Midwives Registration Act, 1938 the Provided that such a voting paper shall also be supplied 
provincial Government have appointed the Registrar an^ sucb e*ector on ^er applying to the Returning 
Orissa Nurses and Midwives Council to bo the Returning 0fficer for the same at any time before the date appointed 
Officer for the purpose of an election under clause (v) of ?0r the C0UIltir?g of v°tes a&d that no election shall be 
sub-section (2) of section 3 of the Act, the said Returning mvalid bY reason of the non-receipt by* an elector of her 
Officer is empowered under the rules framed by Govern- V0*ing Pur
ulent for conducting the election under the Act, to notify (5)_ Any duly nominated candidate may withdraw her 
in the Orissa Gazette an electoral roll of nurses* and mid- cancddature by tending to the Returning Officer a written 
^vives enrolled in ths Registers maintained under the Orissa anc* 8*&ned withdrawal not later than 14 clear days before 
Nurses and Midwives Registration Act, 1938 'and to tEe date.appointed for the scrutiny and counting* of votes 
appoint and notify the dates and also the time and places and ? sbail not be permissible to her subsequently to
for the various stages of the election 1 cancel such withdrawal. On receiving .notice of such

In accordance with the .bnv. „id- SSSSfi'C" *

rrives w ose names are in cu ec in e electoral roll below (6) Every elector desirous of recording her vote shall
and w ° a % £ i fne aye caded upon to send her voting paper by registered post to the Returning
elect one member on or before the 20th April 1945. Officer after recording her vote thorp,on in the manner

(1) Any person whose name is included in the electoral prescribed therein: 
roll may. be nominated as a candidate for election under Provided that voting papers which are not received by 
olauso (v) of sub-section (2) of section 3 of the Orissa Nurses the Returning Officer before 12 noon on the 19th April 
and Mid wives Registration Act, 1938. Such nomination *94:5 will be rejected.
shall be made b'y means of a nomination paper which will. (7) 1. The Returning Officer shall attend at the said
be supplied by the Returning Officer to any elector who place (Office of the Director of Health and Inspector- 
may apply for the same. Each nomination paper shall be Genoral of Prisons, Orissa) at 12 noon on the 20th April 

>• subscribed by two electors as proposer and seconder provi- 1945 for the purpose of counting of votes, 
ded that no elector shall subscribe more nomination paper 2. Every candidate may bo present in person or may 
than one : send a . representative duly authorised by her in writing

Provided also that if more thaii one nomination paper be to watch the process of counting, 
subscribed by the same elector, the nomination paper first 3. The Returning Officer shall show the voting papers 
received by the Returning Officer shall, if otherwise in order, if roquested but not the counterfoils, to the candidates

or their representatives.
4. If any objection is mado to any voting paper on the

be held to valid, and if more than one nomination paper 
signed by the same elector be received simultaneously by 
the Returning Officer, all of such nomination shall beheld ground that it does dot comply with the instructions 
to be invalid. therein or to the rejection by the Returning Officer of

(2) (a) Nomination papers which are not received by the a voting paper, it shall be decided at once by the Returning
Returning Officer at his office before 12 noon of the 26th Officer, whose decision shall be final.
February 1945 shall be rejected. (8) When the counting of votes has been completed, the

Returning Officer shall forthwith declare -the candidate 
whom the largest number of votes has been given to be 
elected.

(9) When any equality of votes is found to exist between 
any candidates and the addition of a .vote will entitle any 

. . of the candidate tu be declared elected, the determination
(3) Every candidate and her proposer and seconder m*ay 0f the person to whom such one additional vote shall be

attend the office of the Returning Officer on the date deemed to have been given shall be made by lot to be 
and at the hour specified in rule 2(5) and the Returning drawn in the presence of the Returning Officer and in
Officer shall allow them to examine the nomination papers such manner as he may determine.
of all candidates which have been received by him as (10) The Provincial Government may, of their own 
aforesaid. motion or on objection made, declare any election to the

(a) The Returning Officer may either of his own Council to be void on account of corrupt practice or any 
motion or on objection made, decide all questions which other sufficient cause, and may call on the electorate to 
may arise as to the validity of any nomination and his make a fresh election. The decision of the Provincial

J*. decision on any such question shall be.final. Government under this rulo shall be final.
(b) If only one candidate is duly nominated the (11) The decision of the Provincial Government on any

Returning Officer shall forthwith declare such candidate to question that may^se^ to^ the^jntention, construction 
be elected. or PP 1

(b) The scrutiny of nomination papers of candidates by 
the Returning Officer shall be made at the office of the 
Director of Health and Inspector-General of Prisons, 
Kathjuri Hostel Buildings, Cuttack, at 12 noon on the 27th 
February 1945.

ELECTORAL ROLL 
Part I

List of nurses qualified to vote under clause (v) of subsection (2) of section 3 of the Orissa Nurses and Midwives Registration
Act, looo ____________________________________________

Serial
number

RemarksAddressQualificationName

5431 2

Orphanage, Suruda, Gan jam.

Staff Nurse, Imambarah 
Chinsura

Saered Heart Nursery, Gopalpur, 
Gan jam.

H* alth Visitor, Maternity and Child 
Welfare Centro, Berhampur.

Government Headquarters Hospital, 
Berhampur.________________________ _

Medical and Surgical 
Nursin".

Ditto

Adelaide Biada Monfortcl
Hosptal,

2 Amy Gade

Angolino Beramendi 

Champa Sahu 

Chandra Mony Dubi

Ditto3
Ditto4

Ditto6
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i AddressQualificationSerial
number

Name

43 521 i

Medical and Surgical Baptist Mission Hospital, Berhampur,
Nursing. Ganjam.

Ditto • • Staff Nurse, Government Headquarters
Hospital, Puri..

Ditto • • Baptist Mission Hospital, Borhampur,
Gan jam.

Ditto Stuff Nurse, Moorshead Memorial Hos
pital G. Udayagiri, Gan jam.

Ditto .. Staff Nurse,. Government Headquarters
Hospital, Sambalpur.

Ditto ' • • Staff Nurse, Cuttack General Hospital
Ditto • ■ Nursing Superintendent, Baptist Mission

Hospital, Berhampur, Ganjam.
Ditto ■ •' Government Headquarters Hospital,

Koraput. * .
Ditto .. District Headquarters Hospital, Sambal-

Ditto,

Ditto

Ditto

Ditto 
Ditto 
Ditto

Ester Singh 

Etheldreda Philemon

6

7 i

Golokmoni Pradhan 

Gupinatho Pradhan 

Hemalata Das (Miss)

S

9

10

Hemalata Dibva . 
Hilda Katherine Halls

11
12

13 Hope Das (Miss)..

14 Indumati Das (Kumari)

15 J. Castro (Miss) ..

16 Jay an to Naik

17 Kadambini De (Miss)

18 Kara ini Sahu (Miss)
19 K. Krisbnavmi ..
20 K. Sithayamma

21 j Kusho Pradhan
22 j Labanyabati Senapati

i
23 j Mary Walton Shearer

j
24 May Logie Gordon

25 M. Apollonio

26 j Nabina Kumari Dobi (Miss) .
27 Nalijie Das

pur.
Government Headquarters Hospital, 

Berhampur.
S. Improver, Registered No. 28640, 

I. M. H.. C/O 17 A. B. P. 0.
Staff Nurse, Government Headquarters 

Hospital, Berhampur, Gan jam.
Ditto.

Indian Military Hospital, Lahore 
Nurse, Government Headquarters 

Hospital, Puri.
Ba/e.iaju, P. 0. G. Udayagiri, Ganjam. 
Baptist Mission Hospital, Berhampur, 

Ganjam.
.. j Moor,-head Memorial Hospital, G. Udaya- 

i giri, Ganjam.
.. j Baptist Mission Hospital, Berhampur, 

Ganjam.
.. Nur>i .g Superintendent, Cuttack General 

Hospital, Cuttack.
.. K. B. Street, Parlakimedi, Ganjam.
.. B -ptist Mission Hospital, Berhampur, 

Ganjam.
.. Nurs-, Government Headquarters Hos

pital, Puri.
.. Orph.m^ge, Suruda, Ganjam. .
.. Baptist Mission Hospit.il, Berhampur, 

Ganjam.
. Staff Nurse, Cuttack,

Hospital.
. Staff Nurse, Government Headquarters 

Hospital. Puri.
Staff Nurse, Cuttack General Hospital.

Ditto
Ditto

Ditto
i

Ditto

Ditto

Ditto
Ditto

I
i

28 Pankajini Samuel

29 j Paz Garcia A bad
30 | Puspalata Sajitra

31 l P. abodhini Das ..

Ditto
I

Ditto
Ditto ;

5
Ditto General

:
32 Sarojini Ghosh (Miss)

33 Satadala Basini Sahu (Miss).

34 Singh Rath Charle3 (Miss) .

35 Sister Anna
36 Sister Celine Angelique
37 Sister Justine
38 Sister Marie
39 Sister Marie Mngdaline Wick
40 Sister Marie Reine
41 Sister Mary
42 Sister May James
43 Sister M. Barbara

Ditto

Ditto

Ditto Midwife, L. F. Dispensary, Gopalpur.• • (
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto
Ditto

General Hospital, Cuttack.
Nursing Sister, Cuttack General Hospital. 
Staff N irse, Cuttack Gen-ral Hospital. 
Nursing Sister, Cuttack General Hospital. 
Nursing Sister, Cuttack General Hospital. 
Nursing Sister, Cuttack General Hospital. 
Nursing Sister, Cuttack General Hospital. 
General Hospital, Cuttack.
Nursing Sister, Cuttack General 

Hospital.
Nursing Sister. Cuttack General Hospital. 
Staff Nurs.;, Cuttack General Hospital. 
General Hospital, Cuttack.
7, Daga Road, Burmami.ies, Tatanagar. 
Moorshead Memorial Hospital, G. Udaya
giri, Ganjam.

\ill ge and P. O. Hatigarh, Balasore. 
Staff Nurse, Cuttack General Hospital. 
Cuttack Chandi, Cutta<k.
Duenkanal Hospital, P. 0. Dhenkanal. 
Nurse, Headquarters Hospital, Berham
pur.

Cuttack Chandi, Cuttack.
.. Staff

\
5

1.

i
44 Sister Stanislaus.. 

Sister Stephen 
Sister Ursula 
Snehalata Patra .. 
Srikarobhanj Naik

Suhasini Moses 
Suhasini Singh 
SukeshiSahu 
Sulo< h ana Naik .. 
Suna Das

Ditto
Ditto
Ditto
Ditto
Ditto

45
46
47
48-

(49 Ditto
Ditto
Ditto
Ditto
Ditto

50
51
52
53

64 Swarnarani Das .. 
55 Tana Dei Ditto

Ditto
i

Nurse, Cuttack General
Hospital. i
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ELECTORAL ROLL 
Pabt II

list of Midwives qualified to vote under clause (v) 0}subsection (2) of section 3 of the
Registration Act, 1938

31

Orissa Nurses and Midwives
I

Serial
number

Name Qualification Address Remarks

21 3 4 5

>A. Mangamma (Mrs.)" 
Amy Gade

1 Midwifery Certificate 
Ditto

Sergada, Gan jam.
Staff Nurse, Imambarah Hospital, 

Cbinsura.
L.F. Dispensary, Boirani, Ganjam. 
Midwife, Child Welfare and Maternity 

Centre, Sambalpur.
Health Visitor, Maternity and Child 

Welfare Centre, Berhampur, Ganjam. 
Midwife, L.F. Dispensary, Aska, Ganjam.

2

Borajo Naik .. . 
Champa Grace Samuel

3 Ditto
Ditto4

Champa Sahu5 Ditto

Ckiltipothula 
nama.

Ester Singh 
G. Premi Amma (Mrs.) 
Gloripotty Pravabati

Gollocmoni Pradhan

Vonkatarat6 Ditto

7 Ditto
Ditto
Ditto

Mission Hospital, Berhampur, Ganjam. 
Ghosa Hospital, Jeypore, Koraput. 
Midwife, L.F. Dispensary, Purusotampur, 

Ganjam.
Baptist Mission Hospital, Berhampur, 

Ganjam.
Baptist Mission Hospital, Berhampur, 

Ganjam.
Midwife,

8
9

10 Ditto
V Hilda Katherine Hallsit 11 Ditto ‘

Hobsibo Sisko Ditto L.F. Dispensary, Umerkote,12
Koraput.

Government Headquarters Hospital, 
Koraput.

C/o Rajani Kanthy,. Midwife, L.F. Dis
pensary, Buguda, Ganjam.

Staff Nurse, Government Headquarters 
Hospital, Berhampur, Ganjam.

Staff Nurse, Government Headquarters 
Hospital, Berhampur, Ganjam.

Baptist Mission Hospital, Berhampur, 
Ganjam.

Nursing Superintendent, Cuttack General 
Hospital.

Nursing Sister, Cuttack General Hospital
Midwife, Government Dispensary, Raya- 

gada, Koraput.
Baptist Mission Hospital, Berhampur, 

Ganjam.
Midwife, L.F. Dispensary, P.O. Chikati, 

Ganjam.
Baptist Mission Hospital, Berhampur. 

Ganjam.
Midwife, L. F. Dispensary, Varanasi, 

Ganjam.
L.F. Hospital, Gunupur, Koraput.
Staff Nurse, Cuttack General Hospital.
Salgaria, P.O. Hatigarh, Balasore.
L.F. Dispensary. Buguda, Ganjam.

Headquarters

Hope Das (Miss).. Ditto13

Isabella Climentina Ditto14

DittoJ. Castro (Miss) ..

Kamini Sahu (Miss)

Labanyabati Senapati

M. Apollonie (Sister)

M. Barbara 
Mary Jee Jachak

May Logie Gordon

Mutha Skeshamma

15
:
i Ditto16

Ditto17

Ditto18

" Ditto 
Ditto

19
20

Ditto21

Ditto22

DittoNaline Das23

DittoParavastu Ranganaikamma

P. Santhama 
Prabodhii i Das (Miss) 
Puspalata Santra 
Rajani Kanthi 
Devamani Ammal

24

Ditto
Ditto
Ditto
Ditto
Ditto

25
p 26

27
28 Midwife, Government 

Hospital, Berhampur, Ganjam.
Staff Nurse, Cuttack General Hospital. 
Midwife, L. F. Dispensary, Gopalpur, 

Ganjam.
Village and P. 0. Hatigarh, Balasore. 
Dhenkanal Hospital, P. 0. Dhenkanal. 
Nurse,

Hospital, Berhampur.

29

Ditto
Ditto

Satadalabasini Sahu (Mrs.) 
Singh Ruth Charles (Mrs.)

30
31

Ditto
Ditto
Ditto

32 Suhasini Moses .. 
Sulochana Naik .. 
Suna Das

33 HeadquartersGovernment
34

entered in the above rolls are qualified to vote under clause (v) of sub-
section section13 oftbe Orissa Nurses and Midwives Registration Act, 1938.

R. K. PATTNAIK 
Returning Officer

(Registrar, Orissa Nurses and Midwives Council)Cuttack
17th January 1945

All other informations will be available in tho office of 
the undersigned during office hours on working days.

M. N. BHUYAN 
Executive Engineer 
Southern Division 

[2—2—26-1-1945]

NOTICE. -gs
18 existing) at a cost of Rs. 1,21,000.

3*30
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OFFICE OF THE00M».SS.0™R« ENDOWMENTS, ^ .

ORISSA, CUTTAC the proposal, if urgent, shall be referred to the CqI'H
ORDER No. 157 sioner for decision. Otherwise, it may be brought u'!

Saturday, the 6th day of January 1945 the next meeting of the trustees. P i'
In the matter of “sri Radhagovindjiu Temple at Kendra- 13. The trustees shall take necessary stops to r0C0,
In the matter ^ ^ of Cuttacb. temple lands from whomsoever in possession thereof, fV

This matter having come on for final disposal before the from all encumbrances created by them or any p4£f 
Commissioner of Endowments, Orissa, and the Associated claiming under them, if necessary, by filing suits af"‘ 
Officer appointed by the Provincial Government, this day, obtaining the previous sanction of he Commissioner. *<{ 
Utncers appu^ _ 14 In n0 ove;1t, the trustees shall advance funds or ra-

Whereas the Commissioner of Endowments, Orissa, and loans for the expenses of the suits and proceedings $ 
the Associated Officers, appointed by the Government in may bo ncco.-sary m this behalf or reimburse themseivcs 
this behalf, are satisfied that the scheme of administration repay the loans out of the funds of the institution, \vith0.
settled for the above temple in suit No. 6 of 1933 on the the permission of the Commissioner
file of the District Judge of Cuttack, is extremely meagre 15. The trustees shall lease out the lands of the institn: 
and does not provide for effective control over the manage- lion annually in open auction and to its best advantaJ 
mentbv the members of the Committee appointed and In no case the sevaks or the servants of the institution! 
whereas it is also found necessary to make certain changes shall bo permitted to bid at the said auction without ty 
in the said scheme so as to enable the Commissioner of approval of tho Commissioner. A lease shall not beco^! 
Endowments, Orissa, to assume complete charge of the final without the approval of tho^ Commissioner, 
institution, they after consulting the members of the 16. The managing trustee shall arrange for the rcgulari 
Committee and .the persons having interest in the institu- performance of the daily services and the celebration G[ 
tion hereby settle the following scheme under sections 11, the periodical festivals in accordance with the practice and’ 
]4 and 33 of the Orissa Hindu Religious Endowments the usage of the institution.
Act, 1939. 17. The expenditure to bo incurred on daily services and';

festivals shall be in accordance with a dittam (the scale oil
1. The scheme shall come into force at once. expenditure) which shall be prepared and submitted fJ
2. In the scheme, if not inconsistent with the context, the approval of the Commissioner,

the Act means the Orissa Act of 1939 as amended from 18. The dittam shall in no event exceed 40 per cent o£ 
time to time ; and all other words and expressions used the anticipated net income of the institution, 
herein shall have the respective meanings as assigned to 19. It shall not on any account exceed the provisions itf 
them in the Act. the annual budget to be prepared and submitted to the!

3. The management of the affairs of the said temple of Commissioner for approval except with the previous! 
Sri Radhagovindjiu of Kondrapara, including the subsidiary sanction of tho Commissioner.
shrine of Sri Govindjiu of Neelakanthapur with their 20. The budget shall bo prepared by the managing 
• ndowments and properties shall be administered by trustee and circulated to tho other trusteed on or before
a trustee or trustees not exceeding five in number to be 15th March each year and shall be considered at the
appointed by the Commissioner, who shall hold office for meeting of the trustees specially convened for the 
such period as may be fixed by him.

The members of the Committee holding office on the 
date of the commencement of this scheme shall hold office
as trustees till they are relieved by new trustees, and appropriated for other purposes.
all action taken and all things done by them in pursuance 21. The budget so sanctioned by tho trustees shall bo! 
of the previous scheme shall be deemed to have been submitted to the Commissioner for his approval before the, 
validly taken or done. 15th of April in each year.

4. When there are more trustees than one, they shall 22. The budget shall provide for a sum of not less than
elect one from among themselves as the managing trustee . 5 pe- cent of the net income of the institution for the pur-!
for such period as may be decided by them. If no such poses of annual repairs such as effecting petty repairs andj
managing trustee is elected within a week of the intimation white-washing, etc.
of the order of appointment, the Commissioner shall nomi- 23. The budget shall also provide for an equal sum oi|
nate a managing trustee to function for such period as he 5 per cent to be set apart as a reserve fund to be utilises
may deem necessary. _ for any capital construction with tho approval of ttoj

5. The managing trustee shall bo in charge of the entire Commissioner,
management of'tho institution and shall keep regular 24. The establishment charges shall in no event exceed! 
accounts of receipts and disbursements and he shall be the 20 per cent of the net income of the institution without tbe 
chi<-.f executive officer, i.e., he can file suits, starf proceed- previous sanction of the Commissioner. Should the presen'
ings, sign documents and do such other tilings as may be charges exceed the said limit, they should be at on«
necessary for the management of the-institution. retrenched. * '

G. The trustees may appoint a paid Manager with the 25. The budget shall provide for the discharge of anf 
previous approval of the Commissioner, on such salary and outstanding liabilities from out of tho surplus left aft# 
and security as he may determine, for maintaining accounts meeting the above items of expenditure, 
and to attend to the daily services, etc. Tho

::

Scheme

next!
purpose

Government, Zamindari, Municipal dues and contribution; 
and audit charges shall be first provided for in the budget’ 
and the balance of the income is the net incomo to be:

managing 26. The managing trustee shall on or before the 3b’: 
trustee may delegate some of his other functions to the August in each year submit to the Commissioner an incontfj 
Manager on his own responsibility.

7. The accounts of the institution shall bo open for 
inspection ^ by any person having interest, on his giving 
three days notice in writing to the managing trustee and 
o;i paying a fee of Re. 1 per diem or part thereof.

8. Any vacancy or vacancies occur ring in the office of any 
of the trustees during or at the end of the said or subse
quent periods shall be fi!l?d up by the Commissioner.

9. The Commissioner

:return for the purposes of assessment of contribution.
27. The managing trustee shall also submit to tk 

Commissioner a Register of Properties as required undfy 
section 12 of the Orissa Hindu Religious Endowments Ad| 
1939. 5

28. The accounts of the temple maintained by 
managing trustee shall be got audited every year by 1 
approved auditor appointed by the Commissioner formay remove anv of the trustee or

trustees at a ly time without assigning any reason should PurP0Se- 
he find it necessary in the interests of the institution and 29. By the 1st of August in each year the trustee sb^ 
rec‘°rd™ Proce^ding that effect. submit to the Commissioner a report of the administrate

^ *e trustees snail meet at least once a month within of the institution and the endowments during the prec^ 
the premises of the institution for passing the accounts of year, briefly indicating the improvements effected { 
the previous month and for sanctioning the necessary the institution a .d its financial position etc

c0n“00' »• -MfiM Of tho .Shi„ Of the inttit"^; I

aifJSSfs^SSKSSSS- .n .fvZ «SS «„,K‘ra?“ r,? ■ub”i",Tof "*« ;days notice to the other trustees. g ° expenditure) and the annual budgets, the maintenance
11. The proceedings of the meetings so held shall be rin^nf ^ 0 investment of surplus funds, the & ,

recorded in a book to be kept for the purpose and shall tntfnn . + and alienation of the lands of the J j.
be signed by. all the members present. Copies of the Act the rulrs^nh^ ^b° bound by the provisions^,
resolutions shall be submitted to the Commissioner for qT1h’ oil a u i made ordeemed to be made there ^
approval. commission, r tor and all such lawful directions as may be issued by

Commissioner from time to time. Jj
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31. Savo in so far as oxprossly providod therein the NOTICE

trustees shall havo all the rights and powers and shall be Scaled tenders' on plain papers to be drawn in Schedule 
liable to discharge all the duties provided by the said XLV—Form No. 58 (Lump Sura Contract) are invited
Act and Rules made thereunder. from the contractors for the work of construction of Police

32. Any doubt or ambiguity arising out of any of Buildings at Dehurda in the district of Balasore for 
foresaid provisions of the scheme shall bo docided by tho estimated cost of Rs. 23,441 calculated at the current

Commissioner and such docision shall bo final. approved rates and will be received up to 3 p.m. of 29th
G. R. ROW .. January 1945 by the undersigned. Plan, ostimate and 

Commissioner of Endowments the specifications and other information can be available
----- in the office of the und irsignod duridg working hours.

[Illegible]
Executive Engineer, Northern 

Division

an

NOTICE

SSSi
2. The course o'f training will extend over a nerind

°n6oxamiiatfon wilfbe hew'and^sucMssfu^e “fd2hi°h App^ic^tions^ PTJ^LJC SERVICR COMMISSION
will be awarded the necessary certificate. ‘delates Standardization'and Co^r te“Porar->; P03t of Assistant

, 3. Not more than 25 to 30 students wil! bo admitted to ** diroci reendt l^O ^O-tlSo' b^1- ** ^
this course. snooiallv mniifl 1 t,2UU , higher start to a

4. Candidates for admission must apply to the under- ^arting^ith Rs° SOO^h^fi63’l <6) for old ontr»nt scale
signed not later than the 28th January 1945 An onni' " Essential (a) fTnno X°l °n meri^* Qualifications
tion foo of Re. 1 (one rupee) ortly- wS be charged ^ Civil
candidates other than those already holding a public health construction7 wRh ZZielte oF^
appointment under Government or Local Bodies The structures and of constrncHon P n • U f . deslgm"8
application fee of Re. 1 should be remitted to the nearest and Publication of papers on design and/o^ l Au.th°rshiP 
Government Treasury crediting the amount under head A candidate abreast with d/ construction.
“XXVIII—Public Health—Miscellaneous recdpts° >> Zd d«ign and consttutUn wTt *
the copy of the challan should accompany the application ™Ti5’ rolaxablo for Government servants Par = 
without which no application will be considered. Candi- and application form from Secretarv P. d , I'?8

.dates , must have passed at least the Matriculation Service Commission, Simla. cLinCd~to forlndi t ° 
examination of a recognised University or any other ™th Treasury Receipts for Rs f-S-O IRs T U n T" 
examination recognised by Government as equivalent 3°boduled cast candidates) 15th Februarv 945 thereto. All applications must be in the prescribed form SlMLA : 6th January 1945 J

as per specimen attached hereto. They should also submit 
copies of the following documents, along with applica
tion form, in the absence of which their applications will bo 
rejected :—

(а) Certificate of having passed the Matriculation 
examination or any other examination recognised by 
Government as equivalent tkoreto.

(б) Certificate of moral character and respectability 
from a gazetted officer of tho district in which the candi
date ordinarily resides or any other authority whom the 
Director of Health and Inspector-General of Prisons,
Orissa, may consider satisfactory.

(c) A certificate of character from the Principal or 
Headmaster of the institution in which the candidate last

Cuttack
The 19th January 1945

TENDER NOTICE
Lump Sum quotations on plain paper to be eventually 

drawn up in Lump Sum Contract Form (No. 55 of Schedule 
XXXVI) will be received up to 3 p.m. of 1st February 1945.

All other information is available in tho office of the 
Executive Engineer, Sambalpur Division.

Name of work—Enlarging the staging Dak Bungalow at 
Sambalpur for additional accommodation for a Second 
Circuit House.

Rs.
Estimated amount 
Earnest money-
Liquidated damages for delay in 

completion if oxtension is not 
sanctioned.

6,040
200

20 per day
studied.

(d) A certificate of ph}’sical fitness from a registered 
medical graduate.

(e) Certificate of domicile in ths Province from the 
District Magistrate if the candidate claims domicile.

5. A consolidated tuition fee of Rs. 25 (Rupees twenty- 
five) only payable in two suitable instalments of Rs. 15 
and Rs. 10 each which will cover admission and tuition List nf rnnJiJniao r ,for the whole course will be charged. °f candldaie° ad?^d !°r ^try lnto the Training Ship

will make their own arrangement for

Sambalpur
The 21st January 1945

E. V. S. IYER 
Executive Engineer, Sambalpur 

Division

I. M. M. T. S. “ DUFFERIN ”

from January 1945
6. Candidates 

^oarding and lodging.
7. No allowance whatsoever will bo paid by Government 

during the period of training to tho candidates.
8. Every candidate appearing at the final certificate 

examination will be required to pay an examination fee of 
Rs. 7-8-0 (Rupees seven and annas eight) only each in
addition to the tuition fee.

A. N. CHOPRA, Lt.-Col., i.m.s.
Cuttack Director of Health and Inspector-.General
The 16th January 1945 of Prisons,' Orissa 
Form of Application for Admission into the Health 

Inspectors’ Training School, Cuttack

Bombay—9. BZ. Hydor A. S ; 119. BZ. Gokhale A. K ; 
.59 BZ. Tambo, R. Y ; 193. BX. Nazir Ahmod ; 5. BZ. 
Daruwalla, N. D ; 92. BX. Nadkar, G. K ; 44 BX. 
Kotharkar, A. P ; 28. BX.
Nazaroth, A. A ; 10. BX Kortiwala J. M ; 8 BZ. Azavedo, 
M. L ; 42. BX. Almodia Hubert ; 7. BZ. Azavedo, L. R ; 
16. BX. Rupa, D. S; 29. BX. Cunha Gomes, I. A ; 13 BE. 
Khan S. A ; 67. BZ. Marwaha. S. K ; 31. BE. Wagle, 
A. N ; 51. BE. Amladi, G. R ; 58. BE. Khambatta, S. N ; 
81. BZ. Anand, K. K ; 122 BZ. Daru walla, R. R; 
66. BZ. Lobo, R.S.B ; 85. BE. D’Mollo, N. T ; 100. BE. 

Britto, M. C; 69. BE. Gupta, Prabhakar ; 118. BZ. 
Fernandez, O. A. C; 19. BE. Do Souza, P. J ; 117. BZ.

, _ ..................................................... De Souza, J. S ; 107. BE. Somers J. E ;2 ZT................. y.'.'.V. ................................................ Calcutta—173. CE ; Pondharkar, S. S ; 135. CZ. Ghosh,

3 Nationality race or caste..................................................... A. K ; B3. CE. Guibarra, V. J ; and D4. CZ. Eadon, G. V.4 RcS ............................................................. Delhi-74. DX. Rawat, D. S. ; 132. DZ. Dave, A. S. and
5. Namoof .’.W................................................................. 133 DZ. Goyal, S. N.
0. Residence of father— .............. Madras—57. MX: Pothory Choruvan, P.; 75 MX. Nair,

Permanent............................ ............. ........... M. A. ; 159. MX, Alley N. C. ; 160. MZ. Mathew, M. K.; .
Prosont.......................................................................... ...... 179. MX. Vcdakkivootil, J.; 147 MZ. Abdul Azeoin M. ;

7. Occupation of father. - •* V ’ */_ ’ * “ * * * * | 190. ME. Konda, T. R. ; 21. ME. Swingler, Gordon.
8. Educational qualification o can i ^....................... Lahore—48. LZ. Kapoor, S. N.; 142. LZ Chaudhurv
3. Name of institution in vrtuen - nl00t the cost of ]yp m. ; 52 LX Kapila, K. R. ; 24. LZ. Lohan, K. B. S.‘:

Whether father or guardian is * .................................. 143 LZ. Homdani, A.H.
training of tho candidate-----VAVment of particulars

I hereby certify that tho abo\ o s « ■

Signature of applicant...... • ••• •
Address....................... ............................
Date.................................

Faria, *P. J ; 12. #z.

Lucknow—Bl. UX. Stophenson, V. P. and 80 
Asthana, S. K. Patna ; 170. PX. Moinuddin, Azher. 
Mazuaon Pier, Bombay 10 
The 12th January 1945

UZ.
is true.

[Illegible]
Secretary, Governing Body
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WANTED
EEDERAL ^ following posts (temporary Eor tho Puri Sanskrit College a Smriti Pandit in

Applications invited for the follow gp C^P ^ grade 0f Rs. 40—3/2—61. The applicant mtat Yt|»i
for five years) in Emploj■ Managalf; (6) twenty- passed tho Acharya or tho Vidyaprabma ExaminatioS
Department of Laboui (o) e g Regional Exchanges); Dharmasastra and must possess a sound knowledge

S-W said subject and sufficient teaching experience. t,

P««—For (a) Rs 600—25—7f>0; for (6) 300—15—405; for Applications stating ago, experience and qualifioatj
,> 900—10—300. In special case3 higher initial pay should reach the undersigned on or before the loth FebruYY
within the scale may be allowed. Age limits—For (a) 1945. Prcfetence will be given to natives of or p©r3;
below 40; for (6) and (c) below 35. Qualifications—For who are domiciled m the Province ot Orissa or Orissa State 
(a) ({) first or second class degree in Commerce, Economics, Qxjttack S. C. GHOSAL
Law, Agriculture or Engineering ; (ii) five years’ expen- Thc 23rd january 2945 Inspector of Schoolst North Ori* ■

,0 in Commerce, Industry, Agriculture or Labour . ^
ployment and organization in managerial or supervisory 

capacity. Experience in foreign countries an additional
qualification. For (b) (i) degrees in Economics, Commerce, Sealed tenders on plain paper to be eventually drawn j 
Law, Agriculture or Engineering ; (ii) four years’ experience p,\V.D. Form No. F2 will be received up to 3 p.m. on r 
in Commerce, Industry, Agriculture or Labour employ- 39th January 1945 by the undersigned for the work 
ment and organization. For (c) candidates must be st.rUction of Fire Station at Puri”. The approximat •
graduates apd have three years’ experience in Commerce, amoimt of the estimate is Rs. 16,500.
Industry, Agriculture or Labour employment and orga- * 
nization. Further particulars and application form from 
Secretary, Federal Public Service Commission, Simla.
Closing date for applications with a Treasury Receipt tor Pubi 
Rs. 7-8-0 (Rs. 1-14-0 for scheduled castes) the 13th The loth January 1945 
February 1945. * ,
Simla : 6th January 1945'

encc
em NOTICE

be obtained in the office of thj

T. RAGHUNADH Rao 
: Assistant Engineer A.R p

[2 2—26- i -1945]

All other inf orm at ions can 
undersigned on office days..

y. WANTED
A qualified Nurse temporarily for the Government 

The Hide monopoly of the Angul subdivision in the Headquarters Hospital, Puri, on a scale of pay of Rs. 5qJ 
district of Cuttack for the year 1945-46 will be settled on 5—70 plus usual dearness allowance with free quarters./ 
the 28th February 1945. 'lenders in sealed covers will be Applications, with original diploma and testimonials, will 
received by the undersigned up to tho 26th February 1945. be received by the undersigned up to the 30th January 1945.; 
The monopolist is required to deposit in advance tho fee The selected candidate^will be "required to join at once, 
for one quarter on tho day on which the monopoly is pURI j ^
granted. The 13th January 1945 Civil Surgeon!

The undersigned reserves the right to accept or refuse ^^__20 1 19451'
any tender without giving any reason. L

Angul

The 16th January 1945

1
NOTICE

;D. K. MARDARAJ
Subdivisional Officer, Angul 

[2—1—2-2-1945]

WANTED
(1) One clerk on a pay of Rs. 30 a month plus usual 

dearness allowance ; and ,
(2) One Salesman on a pay of Rs. 25 a month plus 

dearness allowance ; 
for the Civil Canteen Store’s, Cuttack.WANTED

A steno-typist on Rs. 30—2—50—1—60 pins steno 
allowance of Rs. 30 per month for the Assistant Director 
of Fisheries, Orissa, Cuttack.

;Candidates for the post of clerk should be at least 
matriculates and for the post of a salesman should have! 
passed at least the M. E. Examination and have 

Applicants should appear personally with their applica- previous experience as a salesman, 
tions before the Assistant Director of Fisheries, Orissa on 
the 2nd February 1945. Applications will be received by the undersigned up to 

the 28th January 1945.
Cuttack

The 16th January 1945
H. LAL

Director of Development, Orissa
P. N. MAHANTI

TJnder-Secretary to Oovt. of Oristf 
Supply and Transport Departs

Cuttack : 22nd January 1945

WANTED IWANTEDApplications for the post of Naib Tahsildar of Govern
ment Estates, Bhadrak on a salary of Rs. 35 plus A Senior Inspector of Co-operative Societies on Rs. 75<; 
Rs. 1-4-0 as commission from Lalita Dei Endowed Estate 5/2—90 and a Junior Inspector of Co-operative Society 
and with usual dearness allowance. on Rs. 40—5/2—75 for the fisheries department, Oris65

Qualification—At least Matriculate, preference will be ?n tcmPorary basis. Candidates must have expend^ 
given to those having knowledge of cadastral survey and of *n . C?-°perative work and in organising non-credf 
collections work in an Estate. societies.

2. A temporary Fishery Welfare Supervisor on Rs- 's' 
per mensem. Candidates must be graduates or 
mediates with knowledge of Telugu. Preference will 
given to candidates with experience in welfare work.

Applications should reach the Fishery Officer, Oris58 
Cuttack,

Age Below 25 years of age. May be relaxed in case of 
suitable candidate.

Application should reach the undersigned by the 6th 
February at the latest.

I he selected candidate should be ready to furnish cash 
security of Rs. 500.

Balasoee

The 20th J anuary 1945

on or before the 2nd February 1945.
G. N. MITRA

n- . . . n _ Cuttack For Director of Development, Of*8
District Officer, Balasore The 22nd January 1945

[2-1-2-2-1845] [2-1—2-2-1^

R. OJHA

Cuttack: Prated and Published by S. H. Khan, Superintendent, Govt. Press, O.G, 43—367—26-1-1945
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